CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

0.A.No,1097/1989
Ney Delhi, This the 21st Day of September 1994

Hon'ble Shri P,T,Thiruvengadam, Member ( A)

Hon'bls Shri T L Verma, Member (@)

. {
1. Shri Naubat Singh, S/o Shri Chandan Singh
r/o 245 Sundar Puri, Ghaziabad( UeP o

2. Shri Sukh Dev, sf/o Shri Tzk Chand
- r/o L-335, Railway Quarter, Punjab Lans,
Ghaziabad{U.P), :
' «sApplicants

By Shri Umesh Mishra, Advoaate (ﬁn“A ﬁ%;?444>
: ) i

¥ersus

" 1. ' Union of- India, Service to .be effected

through General Manager, Northern Railuway
‘Bar oda House, New Delhi, : -

2, Diuisional'ﬁailuay Manager, Northern Railuway
Pahar Ganj, New Delhi,

..Respondents

By Shri B K Aggarwal, Advocate (Nmawnﬂﬁéﬂﬁ*‘4,)

<
O R D E R(oral)

Hon'ble Shri P.T. Thiruvengadam, Member (&)

1. This DA has been filed in the year 1989 and

shri Umesh Misra was the learned counsel for the

applicants at that time, Shri Umesh Mishra has since
expired, A nptiqé was ilssued to the applicants and
service is conmpleted. When the case came up for
hearing nane aﬁpeared on behalf of the applicants;
Tﬁerefore, the OA is dismissed feor default and non

prosecution., No costs,
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(T L VERMA) ' (PoT. THIRUVENGADAM)
Member{J) : : Member (A )
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